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0.n0. 297/96 <

. Date of Order: K 1-3-96
Between:

1. M.V.8.Gurunath
' 2. D.,Vidyasagar,

3. K.Raghuram Sharma

. .. Applicant

and i

1. Senior'Divisional Personnel Officer,
S.C.Rly, Vijayawada Division,
Vijayawada, Krishna Dist,

2. Divisional Railway Manager, . : : . _ .
S.C.Rly, Vijayawada Division, ' . C
Vi jayawada, Krishna Dis t, . ‘

3. Beneral Manager, SC Rly,
‘Railnilayam, Secunderabad.

Respondents..

. For the 2pplicant :- Mr. B.Narasimha Sarma, Advocate

F&Jr the Responéents: Mr, CeVeMalla Reddy, SC Bor Riys.
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0.a. 297 /9. Dt. of Decision : 01=03=96.
CRDER ', |

! As per Hon'ble Shri Hs Rajendra Prasad, Member (admn,) Y

Heard Shri B. Narasimha Sarma, learned counsel

for the'appliéants and Shri Cl?? Malla Reddy, learned counsel /
for the respondents. : _ s
2. It is directed that fhe conten®s of thés OA may be

‘examined and action taken in terms of the judgement dt.14-11-94
inOA.No. 1252/94 (K. Venkateswaralu and Ors . Vs. General Manager, -
SC Rly, and Cthers). The same may be done within 90 days grom//#

the date of réceipt of a copy of this order.

3. Thus, the OA is disposed of at the admisgion stage.

No costs.
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,#’—_4 N
(H. Rajen Prasad) iﬁﬁ_
Member (Admn,) 1,
Dated s The 1st March 1996. folls g,

{Dictated inOpen Court)
‘ Deputy Registrar (J)CC

spr
To )
1, The Senjior Divisienal Personnel Cfficer,

8C Rly, Vijayawada Division,
'~ Vijayawada, Krishna Dist.

2. The Divisional Railway Manager, SC Rly,
Vijayawada Division, Vijayawada, Krishna Dist,

3., The General Manager, SC Rly,
Railnilayam, Secunderabad.

4, One copy to Mr.B.Narasimha Sarma, Advocate, 3-5-926/19/A
Himayatnagar, Hyderabad.

5. One copy to Mr.C.V.Malla Reddy, SC for Rlys, CAT.Hyd.
7. One spare copy. '
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THE HON'BLE TICE nw

AND
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THE HON'BLE MR, : M(A)

Dated: \ -T -1996

M.A/R.A./C.a.NO.

in

297 1446 .

T.aA.No, (

O.A.No.
w.p.No, )

Acth d and Interim

directions
issued. .

Al Lowel.

Cisposed nf with.dirquygyi;

Lﬁsmis ed as withdrawn.

'Dismi sed for default,

; Orde ed/REJected

ﬁo order as to costs.
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